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that 3'1,000 pensioners have been paid 
a total sum of Rs. 89,37,000 on account 
of arrears. Large numbers of further 
payments would have been made 
since then. 

A sizeable addition to the office of 
the Controller of ~ Accounts 
(Pensions) AllahabBcl has been sanc-
ticmed for a period of two years with 
eft'ect from the 1st February 1961, in 
this connection. As regards Post 
om.ces, a commission is paid on the 
amounts of pension actually paid to 
military pensioners, and the question 
of providing extra staft in the Post 
Oftk:es falls within the purview of the 
Director General, Post and Tele-
graphs. Payment through Post om.ces 
is made in the Delhi and Punjab 
Circles. Necessary instructions are 
being issued by the Post and Tele-
gnph Directorate for the provision of 
Ceriain extra staff, as well as utilisa-
tioIr of available manpower for clear-
ing the accumulations in the matter 
of payments to the pensioners. 

aIftIDc 01 CtIaI'D --. TinImaI Malk 
PaIaee 

158. 8hrl TaDpmaDt: Will the Min-
ister of 8eieati&c BeIIeUoh.. Cal-
taral AJralrs be pleased to state: 

(a) whether Government propoae 
to shift the Courts from Tirumal 
Nalk Palace, Madura! to lIOlDe other 
Duildings; 

(b) if so, by what time will tIii. 
be effected; and 

(e) reasons for the delay in imple-
mentation of the decision? 

TIle Deputy MInIster of SeieDtI1le 
Besean:h aDd Cult1l1'lll Mairs (Dr. M. 
II. Bas): (a) No, Sir. 

(b) and (c). Do not arise. 

PNIlIIetIoa ., ..,. ... pncIIaoD fa Steel 
PIaRta 

351. Dr. Samantsinhar: Will the 
Min; ,ter of Steel, ¥m. ..... Fael be 
pieBed to .tate: 

(a) the plant and month-wise 
q,uantity of each bye-product produc-

ed in the public sector steel plants in 
1961 separately; 

(b) quaIlltity of the bye-product 
that has been utilised in the country 
and exported in the said year; 

(c) the names of the countries that 
are importing theee bye-products; and 

(d) price and the quantity of each 
bye-product by each of the importing. 

~ 

The MiBis&er at 8eeeI, __ ... 
Fuel CSardar Swann 8i11ch): (a) to· 
(d). A statement is laid on the table 
of the House. [See Appendix I, an-
nexure No. 32] 

31&. Dr. as .... fsigbu: Will the' 
Minister of PiMBee be pleased to 
state: 

(a) whether there is any difference 
in the prices of betelnuts of indigen-
ous and exotic varieties after tbi8. 
year's incre88ed tuation OD betel-
nuts; 

(b) action taken to keep the prices 
of these two varieties of betelnuUl 
distinct; and 

(c) what is ita present price in-
cluding the tax? 

TIle MiDlster at FiDanee CSbri 
MorarfI Desai): (a) and (c). A state-
ment showing the trends in the· 
weekly wholesale prices of imported 
and indigenous varieties of betelnuts 
at Madras, imported variety at Cal-
cutta and indigenous variety at 
Shimoga during the current year is 
laid on the Table. [See Appendix I, 
annexure No. 33]. 

(b) No specific measures have been 
considered necessary in this regard. 

ChIef Jut1cee 

f Shri ApdI: 
151. 1. Shri Shaataral,-a: 

Will the Minister of Bome Atrain· 
be pleased to state: 

(a) whether it is a fact that ill' 
.arne States ofllciating Chief Justic:ea 




